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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

M.A, 750/94.
in
D.A., B42/91. Dt. of Decision : 22-9-84,

'1. Secretary to Government

Department of Posts
llnion of India,
New Delhi,

2, The Chief Postmaster Genseral,
Hyderabad.

3. The Director of Accounts (Postal)
Hyderabad. _ .. Petitioners/
Respondents.

\Us

MsA. Rasheed Siddiqui .+ Raspondant/
A pplicant,

Counsel for the Retitioners/
Respondents. : Mr. N.V.RAGHAVA REDDY,
Addl.CGSC.

Counsel Por the Respondent/

Applicant. Mr. KSR Anjansyulu

CORAM:

THE HON'BLE SHRI A.V, HARIDASAN : MEMBER (JudL.)

THE HON'BLE SHRI A.B. GORTHI : MEMBER (ADMN.)
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MA 750/94
in
gA_B42/91, Dt, of Orders 22=-9-94,

(Order passsd by Hon'ble Shri A.V.Haridasan,
Member -(J) ).

This Miscellaneﬁus Application sseking extention
of time for implementing thé (igggﬁifj/paééad in the Original
Application is filed aftar,thahspecefied iq thelqudgemsnt for
implemantatinn was over, If the N;scallaneogf Apgéi;ants had
any difficulty in implementing thaldiractipnsi/ghay should have
x filed the Miscellansocus Application saéking enlargement of
time for implementing the decision passed in 0.A. well within
time. This having been not done, we dismiss the M.A. No |

order as to costs,

(A.B.GORTHI) (A.V.HARIDASAN)

Member (A) Member (3J)

Dt, 22nd September, 1994,
Dictated in 0Open ourt.
avl/

. ﬂlﬂ%/te‘f “,,
DEPUTY REGISTRAR (JUDL,)

1., The Secretary to Government, Dapartment of Posts,
Union of India, New Delhi.

2, The Chief Postmaster Gensral, Hyderabad.

3, The Director of Accounts(Postal), Hyderabad.

4. One copy to Mr.N,V.Raghava Reddy,Addl.CGSC,CAT,Hydarabad.

5. Cne copy to Mr.K.5.R.Anjaneyulu,Advocate, CAT,Hyderabadi,
6, Cne copy to Library,CAT,Hyderabad, '
7+ One spare copy.

Copy to:
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IN THE CENTRIL ABMINISTRATIVE TRIBUMN.L
HYDERABND ZENCH HYDERABAD

>

THE HON'BLE MRLALY,HARIDISAN @ MEMAZR(3)/
. | | j

THE HON'3LZ MR.A.B.GOITHI MEMBER(J

Nated: 29\-‘??% / ,{"'
Qﬁﬁfg/JUDGMENT;’// /
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A7, JRePfese o, -?%ﬂbqu “;/f'/

. Allﬂue;‘: . ;'!
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- Qisposed of yith Direct]

H A -

Nismissgrd, ——

o
Vismiasaz! as uithdraunJ
!

Dismisded for Default.

rdered. I

s to costs.

Rg jecte
No prder .






